33 Orsl Avawéds CHAITRA N, 1000 (SAKA)  Orgl Anagers 34

Frwrfwy wive v gt g goin

MR, SPEAKER: Ths: question is
s ¥ cvom st (st e fee) ¢

large enough to cover Madhya Pra-
desh, but probably you require notice.

SHRI VASANT SATHE: The ques~
tion 18 about a special authority for
convermon of barren land into culti-
vable land. We must have an idea of
the acreage of the land I have asked
only about that.

SHR] SURJIT SINGH BARLANA: 1
can give he acreage for the whole
country Barren land—23456 million
hectares, culturable waste land 1686
million hectares
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Local Printing by Ministries/Depart-
menis

668. SHRI MOHAN LAL PIPIL:
Will the Minmister of WORKS AND
HOUSING AND SUPPLY AND REHA.
BILITATION be pleased to lay a state-
ment showing:

(a) the total amount spent by the
different  Ministries/Departments on
local printing during the years 1978,
1976 and 1977; and

(b) the stops taken for reducing
this expenditure in the coming years
by Government?
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MR SPEAKER: 19 days notice was
given to you
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MR SPEAKER I have mentioned
t» the Minister that he has sufficient
wolise ang he should have collected
the information. Nothing more can
be dene, He hag promised to do that
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THREL MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT) This mformation has not to
be collected from the Departments
under my Ministry alone All this
information has to come from a num-
ber of Ministriegs and Departments and
that 13 why there is delay

MR SPEAKER Next question—g69
PROF P G MAVALANKAR There
18 no supplementary at all'

MR SPEAKER You will get oppor-
tunity dunng the Demands

PROF P G MAVALANKAR We
cannot speak on all Demands

SHR] JYOTIRMOY BOSU No
doubt you have to get up early ir the
morning but certainly you have got
let speed today (Interruptions)
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